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COURT NO. 1 [E-COURT]          
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M.
1. LPA 1073/2011 SMT. KIRAN DIWANIA VS. RAJ SINGH MATHUR

FINANCIAL COMMISSIONER, DELHI B.S.KHARB
AND ORS. ANJANA GOSAIN

SUMIT CHANDRA

COURT NO. 2     
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. RFA (OS) 118/2009 SH. MANOJ GULSHAN AND ORS. PUNEET TANEJA
VS. M/S. PARSONS BRINCKERHOFF DHIRENDRA NEGI
INTERNATIONAL INC. MOHIT BAKSHI

     
2. FAO (OS) 210/2012 VALE AUSTRALIA PTY. LTD. VS. ARVIND NIGAM

STEEL AUTHORITY OF INDIA LTD. AMIT SIBAL, ANIRUDH DAS
AND ANR. SMARIKA SINGH, B.S.BABY

MANU KRISHNAN, A.K.GANGULY
PARMATMA SINGH, REETA CHAUDHARY
A.K.PANDA, JAGMOHAN SHARMA
MAYANK JAIN, MADHUR JAIN
SHARAT KAPOOR, ASHISH GOSWAMI

3.FAO(OS)214/2012 STEEL AUTHORITY OF INDIA LTD. A.K.GANGULY
VS. VALE AUSTRALIA PTY. LTD. PARMATMA SINGH, REETA CHAUDHARY
AND ANR. A.K.PANDA, JAGMOHAN SHARMA

MAYANK JAIN, MADHUR JAIN
SHARAT KAPOOR, ASHISH GOSWAMI
ARVIND NIGAM, AMIT SIBAL ANIRUDH DAS
SMARIKA SINGH, B.S.BABY, MANU KRISHNAN

4. FAO (OS) 215/2012 AMCI PTY. LTD. VS. ARVIND NIGAM
STEEL AUTHORITY OF INDIA LTD. AMIT SIBAL, ANIRUDH DAS
AND ANR. SMARIKA SINGH, B.S.BABY

MANU KRISHNAN, A.K.GANGULY
PARMATMA SINGH, REETA CHAUDHARY
A.K.PANDA, JAGMOHAN SHARMA
MAYANK JAIN, MADHUR JAIN
SHARAT KAPOOR, ASHISH GOSWAMI

COURT NO. 23 
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 5311/2000 MAHESH CHAND VS. MGT. OF ANUJ AGGARWAL, KAILASH VASDEV
   CM 19796/2012 M/S. LE MERIDIEN     SANJAY K. SHANDILYA

2. W.P.(C) 5312/2000 SRI NIWAS VS. MGT. OF  ANUJ AGGARWAL, KAILASH VASDEV
   CM 314/2013 M/S. LE MERIDIEN     SANJAY K. SHANDILYA
3. W.P.(C) 5345/2000 RAMESH CHAND VS. MGT. OF ANUJ AGGARWAL, KAILASH VASDEV
   CM 318/2013 M/S. LE MERIDIEN     SANJAY K. SHANDILYA
4. W.P.(C) 19823/2004 RAJU KAPOOR VS. MANGT. OF H.K.CHATURVEDI, ANJALI CHATURVEDI

M/S. JANATA COOP. BAN MOHD. AQIL SAIFI
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5. W.P.(C) 5775/1998 INDIAN OIL CORPN. LTD. VS. V.N.KOURA, PARAMJEET BENIPAL
UOI AND ANR. SUMIT BENIPAL, JATAN SINGH

RUCHIR MISHRA, TUSHAR SINGH
MUKESH KUMAR TIWARI
B.K.SINGH, PRADEEP K. JAISWAL

6. W.P.(C) 5864/2011 RAKESH MUNI TYAGI VS. DTC ANUJ AGGARWAL, SACHIN SHARMA
PARMOD KUMAR

COURT NO. 30      
EXTENSION BLOCK (FIRST FLOOR) 
HON'BLE MS. JUSTICE VEENA BIRBAL

1. FAO 480/2011 PIONEER PRODUCTS VS. SUHAIL DUTT, N.K.KANTAWALA
ALBERTO CULVER INTERNATIONAL PRAVER SHARMA, SATYENDER CHAHAR
INC. RITESH MEHRA, S.K.BANSAL

VIKAS KHERA
2. RSA 8/2009 TRIVENDER SINGH VS. MOTIA WANTI V.B.ANDLEY, PRIYANK SHARMA

SANDEEP CHANDNA

COURT NO. 10   
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 2.15 P.M.
1. BAIL APPL. 666/2013 NARENDRA KUMAR RAJGARHIA VS. SANDEEP SETHI
   CRL.M.A. 9293/2013 STATE OF NCT OF DELHI C.MUKUND, PANKAJ JAIN

MUKESH GUPTA, ARUN BHARDWAJ
MADHAV KHURANA, VISHAL MALHOTRA

2. BAIL APPL. 1018/2013 PRATIKA N. RAJGARHIA VS. SUNIL MITTAL, 
   CRL.M.A. 9321/2013 STATE OF NCT OF DELHI JAIBIR SINGH NAGAR

PAWAN MOTLA, PREVENDRA KUMAR
SAURABH BALWANI, ANSHUL MITTAL
ASHWANI KUMAR, NAVIN SHARMA
ARUN BHARDWAJ, MADHAV KHURANA 
VISHAL MALHOTRA

COURT NO. 5 
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 2.15 P.M.
1. W.P.(C) 5495/2000 AMRIT KUMARI SARASWAT VS. JAGJIT SINGH, IZHAR AHMAD

DIRECTOR OF EDUCATION AND ORS. VIBHAV MISRA, AVNISH AHLAWAT
LATIKA CHAUDHARY 

HIGH COURT OF DELHI                            
29TH JUNE, 2013                             REGISTRAR (LISTING)
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 COURT NO. 10
                           HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 2.15 P.M

1.  ARB.A. 8/2013             CHANDER MOHAN LALL           SANDEEP SHARMA, KANIKA SINGH, 
          Vs. DLF COMMERCIAL DEVELOPERS NANCY ROY, B.B. GUPTA 
                              LTD                                                       

2.  ARB.P. 70/2012            ROHIT BHASIN AND ANR         VIVEK SIBAL,ANIL GROVER,      
                              Vs. NANDINI HOTELS           P.M. SAIGAL, NOOPUR SINGHAL 

3.  ARB.P. 296/2012           M/S PRADEEP OIL CORPORATION  SAKAL BHUSHAN, CHANDAN KUMAR 
                              Vs. NORTHERN RAILWAYS                                     

4.  ARB.P. 382/2012           REINFORCED EARTH INDIA PVT   GURINDER PAL SINGH,ROHIT KUMAR,
                              LTD                          NITIN MANGLA 
                              Vs. M/S GURUNANAK ENGINEERING SERVICES                     

                             
5.  ARB.P. 406/2012           MPS LIMITED                  VISHROV MUKERJEE, S.MUKERJEE, 
              Vs. MRINAL ZALPURI           SUDHIR VATS, SWATI PANDIT 

6.  ARB.P. 31/2013            HINDUSTAN CONSTRUCTION       J SAGAR, DHERAINDER NEGI, 
                              COMPANY LTD                  SMITA BHARGAVA, ARUN KHOSLA, 
                              Vs. IRCON INTERNATIONAL LTD  SHREEANKA KAKKAR 

7.  ARB.P. 32/2013            HINDUSTAN CONSTRUCTION       J SAGAR,DHERAINDER NEGI, 
                              COMPANY LTD                  SMITA BHARGAVA, ARUN KHOSLA, 
                              Vs. IRCON INTERNATIONAL LTD  SHREEANKA KAKKAR 

8.  I.A. 9820/2008          M/S SOS OIL SEALS PRIVATE    ANJU JAIN,
    I.A. 14658/2008           LIMITED                      GAURAV KUMAR SINGH,       
    In CS(OS) 2232/2006         Vs. M/S SUPER SEALS INDIA    SONALI JAITLEY,     
          LIMITED                      C. MUKUND,HITESH SACHAR 

9.  CS(OS) 156/2012           EATON CORPORATION AND ANR    DUBEY AND PARTNERS,VIKRAN    
    I.A. 1204/2012            Vs. BCH ELECTRIC LIMITED     GROVER,C.A BRIJESH, SUDHIR 

CHANDRA, NAVNEET MOMI, AMIT
KUMAR, NEHA GUPTA, SANDEEP 
SETHI, MAIDINI PHUL, V. MOHINI, 
P. KALRA          

10. CS(OS) 575/2012           BCH ELECTRIC LIMITED         VIKRAM GROVER,C.A BRIJESH, 
    I.A. 4318/2012            Vs. EATON CORPORATION AND ANR SUDHIR CHANDRA, NAVNEET MOMI,   

AMIT KUMAR, NEHA GUPTA,
SANDEEP SETHI, MAIDINI PHUL, 
V. MOHINI, P. KALRA          

          
11. EX.P. 40/2011             NATIONAL COOPERATIVE CONSUMER ANJU BHATTACHARYA, SHIPALIKA 
                              FEDERATION OF INDIA LTD      DALMIA, ASHWANI SHARMA 
                              Vs. KIDAR NATH BABBAR                                     

12. O.M.P. 9/2012             DARPAN KATYAL                PREBHJIT JAUHAR, ANUPAMA KAUL, 
             Vs. M/S D.R DONALDS PROMOTORS ROHIT VARMA 
                              AND DEVELOPERS PVT LTD AND ORS                              
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13. O.M.P. 854/2012           MPS LIMITED                  VISHROV MUKERJEE,SUDHIR VATS, 
    I.A. 18523/2012           Vs. MRINAL ZALPURI & ANR         S. MUKERJEE, SWATI PANDIT 

                             
14. O.M.P. 856/2012           DORLING KINDERSLEY(INDIA) PVT SANJAY S CHHABRA, NIDHI JAIN,
              LTD                          NIKHIL ROHATGI, AKHIL  SIBAL, 
          Vs. SANGUINE TECHNICAL       ALOK K. AGARWAL, ASHUTOSH, 
                              PUBLISHERS AND ORS           RAHUL, SAURABH KIRPAL, GURMEHAR 

SISTANI

15. O.M.P. 864/2012           OMICRON ENERGY SOLUTIONS PVT. ASEEM CHANDRA,M. TARIQUE 
SIDDIQUE,      
    I.A. 21399/2012           LTD.                         AMRENDRA SHARAN, VIVEK SINGH, 
                              Vs. IMTEYAZ ANWAR SIDDIQUI   MANINDER SINGH, RAKHSHAN AHMED 

16. O.M.P. 341/2013           CONNAUGHT PLAZA RESTAURANTS  P. NAGESH, ANKIT JAIN, NEERAJ    
                              PVT LTD                      KISHAN KAUL, ANAND M. MISHRA,
                              Vs. NIAMAT KAUR              HARISH SALVE, SANDEEP SETHI,

PRATHIBA M. SINGH, SURBHI MEHTA,
RADHIKA CHOPRA

          COURT NO. 12          
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P.M

1.  CS(OS) 1294/2008          SMT. HARBANS KAUR            P. BANERJEE,ALI NAQVI,SUMAN  
                              Vs. BHAI BALBIR SINGH  AND   KHAITAN AND CO.,K.M. SINGH, 
                              OTHERS                       SUBHASH, MANISH KUMAR, HARISH 

MALHOTRA, PRINCY PONNAM, ANIMESH
RASTOGI, UDIT GUPTA, AMIT KUMAR

2.  CS(OS) 1869/2008          SH. PRADEEP JAIN             AJAY KUMAR GUPTA, AJAY    
            Vs. SMT. AMEENA BEGUM AND ANR KUMAR GUPTA,ARVIND KR PATEL  

RAKHSAR AHMED

3.  CS(OS) 1114/2009          PANKAJ BAJAJ                 SUNIL MITTAL, RAKESH TIKU, 
    I.A. 7817/2009            Vs. MEENAKSHI SHARMA & ORS.    SANGEETA,SUBODH,SUBRAT
    I.A. 7818/2009                                         DEB,MANAV GUPTA, N.K. KAUL, 
    I.A. 13653/2009                                        CHETAN SHARMA, SUBODH KR. PATHAK, 
    I.A. 15695/2012                                        MOHIT AGARWAL, ANIF SIKANDAR MIR, 
    I.A. 20017/2012                                        A. CHATERJI, RAVINDER KUMAR,
    I.A. 22188/2012                                        MRIDUL CHAWALA, YEESHU JAIN,

JYOTI TYAGI 

4.  I.A. 12036/2011          SATYA PAL GUPTA              JAINENDRA MALDAHIYAR,UKCA    
    CS(OS) 1399/2011          Vs. SUDHIR KUMAR GUPTA       LAW,RAJNISH,ANUPAM SRIVASTAVA,

KIRTI UPPAL, NITESH JAIN

5.  CS(OS) 1480/2011          SUDHIR KUMAR GUPTA           SURUCHII AGGARWAL,ATUL SHARMA, 
                              Vs. S.P. GUPTA               ANIL KR, ANUPAM SRIVASTAVA,

KIRTI UPPAL, NITESH JAIN 

6.  CS(OS) 2031/2011          M/S GE CAPITAL SERVICES INDIA DSA PARTNERS,SURENDER        
             Vs. MOHAN CHATURBHUJ JHAMVAR CHAUHAN,GAURAV GAUR, SANJEEDA 
            AND ORS                      KHURANA, ANAND SHARMA 
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